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CENTRAL ADMINISTRATIVEATRIBUNRL.'JABALPUR BENCH, JABALPUR

O.A. NO. 414/1998

- Ganesh singh, aged about 27

Years, Son of shri pev Singh,
Occupation Peon, Office of the

Divisional Railway Manager, Central

Railway, Bhopal. resigent of Quarter

No. SOI-A, Habibganj » Bh0pal . coe AEElican‘t .

Versus

1. Union of India, through
the secretary, Ministry of
Railways, Govt. of Indis,
New Delhi. :

2. General Manager, central
Railway, Bombay v.T.

3¢ Divisional Railway Manager,
Central Railway, Bhopal.

4. Assistant Personnel office,
(E-1), Central Railway,

Bh0pal . see Respondents .

Counsel

None for the applicant.
Shri s.x. Mukherjee for the respondents.

Coram
Hon'ble shri Justice N.N. singh - Vice Chairman.,
Hon'ble shri Sarweshwar Jha = Member (admnv,.).

ORDE R (ORAL)
(Passed on thIs the ITth day of January 2003)

1.,
the address mentioned in the C.A. His lawyer is also not

present. It appears that the applicant has no interest in

prosecuting thig Case., Accordingly thig Original Applica- 

tion is dismisseq for non-prosecution,

. . A - - = /]
\!L LA (Z sy /\”4‘ (m i ’\%/
(SARWESHWA X > O

MEMBER (A M) T | viNgN * cHAYBHdN






